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MADHYA PRADESH ACT
No. 3 orF 2022

THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN) ADHINIYAM, 2021

[Received the assent of the Governor on the 7th January, 2022; assent first published in the “Madhya Pradesh Gazette
(Extra-ordinary)”, dated the 11th January, 2022.]

An Act Further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973.

Be it enacted by the Madhya Pradesh Legislature in the seventy-second year of the Republic
of India as follows :—

Short title and 1. (1) This Act may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan)
commencement. Adhiniyam, 2021.
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(2) It shall come into force from the date of its publication in the Madhya Pradesh Gazette.

2. In column (2) of Part II of the Second Schedule to the Madhya Pradesh Vishwavidyalaya
Adhiniyam, 1973 (No. 22 of 1973) (hereinafter referred to as the principal Act), for the words
"Chhindwara University, Chhindwara" the words "Raja Shankar Shah University, Chhindwara" shall
be substituted.

3. All notifications, orders, rules, byelaws, statutes, ordinances, regulations, certificates,
degrees, diplomas or any other document whatsoever issued, made or prescribed under any
enactment, which immediately before the commencement of the Madhya Pradesh Vishwavidyalaya
(Sanshodhan) Adhiniyam, 2021 were in force or otherwise, shall be construed as if references
therein to the Chhindwara University were references to the Raja Shankar Shah University.

Amendment of
Second Schedule.

Construction of
references to
Chhindwara
University.
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